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12.00 hre
RE: QUESTION OF PRIVILEGE ETC.

SHRI GEORGE FERNANDES (Muz-
zaffarpur): Sir, here is the India
Today magazine which contains....
(Interruptions).

MR. SPEAKER: I have already
asked for the facts. Let me knO\:J ‘the
facts. I cannot allow any submission

now.

(Interruptions)

SHRI GEORGE FERNANDES: I
have given a motion of privilege about

the censorship of my mail. My func-
tioning as a Member is impeded be-

cause of the censoring of my mail as
also other Members of Parliament. . . .

MR. SPEAKER: No, not agllowed.
(Interruptions)

SHRI GEORGE FERNANDES: Sir,
every moment is precious,

(Interrupt ons)

MR. SPEAKER: Let me find out the
facts.

SHRI JYOTIRMOY BOSU (Diamond
Haibour):. Sir, you kindly read to-
day's Statesman  You will find how
much time, meén and materials are
being wested...

(Interruptions)

MR. SPEAKER: I will find the facts
and I will go into the precedents. It
does not matter.

(Interruptions)

SHKI GEORGE FERNANDES: Sir,
you piease see this magazine. It has
been, clearly stated here... (Interrup-
tions)

MR. SPEAKER: I have asked for
the facts. If it intetferes with the wor-
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king angd the privileges of the Merobers
of Parliament, I will certainly take
notice ot it. Otherwise not. Now Mr.
Charanjit Chanana to lay the paper on
the Table of the House,

(Interruptions)
12.01 hrs.
PAPERS LAID ON THE TABLE
Petroleum (Amendment) Rules,

1981, Bird and Company Ltd. (Acq-
uisition and Transfer of undertakings
and other Properties) Rules, 1981,
Gas Cylinders Rules, 1881 Salt (Re-
serve Stock) Amendment order, 1981,
Review in and Annual Report of
Hindustan Salts Ltd., Jaipur for the
Year ended 30-9-1780 etc. etc,

THE MINISTER QF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): I beg to
lay on the Table:—

(1) A copy of the Petroleum
(Amendment) Rules. 1981 (Hindi and
English versions) published in Noti-
fication No. G. S. R. 493 in Gazette
of Indija dated the 23rd May,
1981, under sub-section (4) of section
29 of the Pefroleum Act, 1934.

[Placed in Library. See Na, LT—
2608 81.]

(2) A copy of the Bird and Company
Limited (Acquisition and Transfer of
Undertakings ang Other Properties)
Rules, 1981 (Hindi and English ver~
sions) publisheq in Notification No.
S. 0. 1096 in Gazetie of India dated
the 4th April, 1981, under sub-section
(3) of section 29 of the Bird and Com-
pany Limited (Acquisition and Trans.
fer of Undertakings and Other Pro
perhes Act, 1980 [P'eced in Library
See No. LT—2609/81].

(3 A copy of the f3ag Cylinders
Rules, 1981 (Hindi and Eknglish ver-
sicns) published in Notiicat on No.
G. S. R. THE) in Gazette of India
dated the 24th February, 1981, issued
under sections 5§ and 7 of the Indian
Explosives Act, 1884. [Placed in
Libraran. See No. LT—2§10/81].
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(4) A copy of the Balf (Reserve
Stock) Amendment Order, 1981
(Hindl and English versions) pub-
lished i1n Notification No. S. O. 1085
in Gazetle of India dated the 4th
April, 1981 under sub-section {6) of
section 3 of the Essential Commo-
dities Act, 1955. [Placed in Library-
See No, LT—2611/81].

(5) A copy of the following papers
(Hindi and Engilsh versions) under
sub-section (91) of seclion 619A of
the Companies Act, 1056:—

(a)(i) Review by the Government

on the working of the Hindustan
Salts Limiled, Jaipur, for the
year ended 30th September, 198.

(ii) Annual Report of the Hin-
dustan Salts Limited, Jaipur, for
the year ended 30th September,
1980 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon, [Placeq in Library.
See No. LT-2612/81].

(b) (i) Review by the Govern-
ment on the working of the Sam-
bhar Saltz: Linuted, Jaipur, for the
yecar ended 30th Sepiember, 1980.

(ii) Annu.l Repor! of the Sam-
bhar Salts Limited, Jaipur, for the
vear ended 30th Sepiember, 1980
along with the Audited Accounts
and the comments of the Comptrol-
ley and Aud.tor General thereon.

[Placed in Library. See No. LT-
2613/811.

(c) (i) Stalement regarding Re-
view by tihe Government on the
working of the Braithwaite and
Company Limited, Calcutta, for the
Year 1978-79

(ii) Annual Report of the Braith-
waile and Company Limited, Cal-
cutta, for the year 1979-80 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.
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(8) A statement (Hindi and En-
glish versions) showing reasong for
delay in laying the papers men-
tioned at 6 (c) above [Placed wn
Library. See No. LT-2614/81].

d
12.03 hrs.

RE : QUESTION OF PRIVILEGE ETC.
—Contd,

MR. SPEAKER: I will find the
facts.

(Interruptions) o§ £q Fg JFarTg |

SHRI GEORGE FERNANDES (!duz-
zaffarpur): Sir, we are asking for your
protection.

weaw wgwa : & g€y wg @
g fe oww @7 qar & @ |

& fqaz § 3 @ gwar g 14X
mrér T wwdr § 0. . (v, .,
oy W )@ €

st ST HATEIR . gW T fafaeT
W®E.... (TwEew).. ..

W WEEw  AAT(SE®IE |
WY GaT i FTEe !

st A GAEE ;g A
¥ dgfor 7@ #7
coo. . (oEETR)*E

MR. SPEAKER: No. Not allowed.
(Interruptions) **

W wgnam ¢ &% & v fw
& xw ow | ow
coveo (wmEW) ... ..

**Not recorded.



